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....... f. Fonfp CoDaborado. by (e) the terms of the agreement; 
ITDC (f) the advantages that ITDC would 

1438. SHRI G.M. BANATWAL- derive from such agreements; and 
LA: Will the Minister of TOU· (g) the procedure and the basis of' 
RISM be pleased to state:· choice of the foreign collaborations? 

(a) whether India Tl}Urism Deve-
lopment Corporation (ITDC) has en-
tered into any agreement for foreign 
collaboration; 

(b) if so. the details thereof; 
(c) the purposes and period of such 

agreements; 
(d) the ITDC hotels which would 

be affected by these agreements; 

THE MINIsrER OF STATE IN 
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MI-
NISTER OF STATE IN THE MI-
NISTRY OF TOURISM (SHRI 
SATYA PAL MAUK): (a) Yes. Sir. 

(b) to (g) The requisite informa· 
\ tion is given in the statement below: 
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